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Date of Presentation.: 

Date of Registration 

Subject 

Date of Posting 

A 3 4 

28,4.04- 	Mr. 0,V.Radhakrishhan 
1 2 ( a 

M.A.296/04  .~ for joint.application is . all.owed. 

Mrs. Vani, ACGSC takes 
. 
notice for the respond-

ents. Heard. Application is admitted. 

Respondents may file reply statement within 

four weeks with copy to the applicant - who may 

file rejoinder,.if any, within two weeks 

thereafter. List before,RC for'completion of. 

pleadings on 1q. 6. 51-&e 4  

HPD(AM) 	 AVH(VC) 
28.4,04 

ry 

31--;J' 05 	 KVS (JM) 
fit 

Mr OV Radhakrishnan 

RC 
	

'Po st alon4 with.O.A.,233/2004. 

None for either 9 	 By,Order 
No reply filed yet,'Call 

on 05.08,2004. 	 C so  0  . 

31-1-05 

trs 

18,06,2004 



2~ 	 318/04 
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16*. S. 05 
(10) Mr.OV Rad hakrishnan 

Mt4TPM_ Ibrahim.Kha.h,scGsc ( rep - 

At the request'of the douhsel of t' n he 
weeks time i" s granted for' 

RC 	 t.ejoi.nder, List. 0 

None fo either side. 

No reply*.' filed .  ye't. CAll 	 AVH (VC) 
on 17. 09. 200 4& 	 a sp 

I i 3 ~ '05 	YV S (IM) 	 C-Ii 

9 	Mr. 0V Radhakrishnah, ~ '. 
S  C CGS 	 time- ...05.08.2004. Counsel for applicant' si e"'eks some/to * f'ile.. 

rejoinder. Post-after two weeks. 

By order. 

C1.00 

rv_ 

16, 3*0,0 5. 	 AVH 1 	 C -.I 
(8) MrOV -Radhakrishhan' 

Mr,tPK. Ibrahim Khan,,SCGSC 
A t the joint req'ue at E. - 	 -d o the couq8*1 Adjourne 

to 	Ce 

RC 	 Xr

B d der 0.1  

None for either side. 

keply.is  on re 
. 
cord And a' 	asp 

Copy thereof has:  been given 
11.8.05 . 	SN(VC) to.other side.on 1.6.08.2004. 

No rejoindo.r . .filed yet. 	 M 	 Sr. (rep.) r.OV Radhakrishn0n,. 
Rejoindeir,'.if any,' -  f i led by 	WrJPM lbrahim'Khan,SCGSC (rep.) 

29,09,2004 be tdken , on recore 

and 'thereafter '  list before 	Post abng' with 0A 114/04 and - 
connected cases after two ~months. 

SB for finAl hearlin4. 
PY .-OrOets.  

CO: 

asp 
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Cq b5w 
46 v i ~ o 

17.10.2005 	 KVS(,JXI) 	C-If 
(20) 

A&.O.V.Radhakrishnan, Sr. 
Mr. T.P.Albrahim, Khan, SCGSC 

MA 804/05 to accept rejoinder is not opposed. AUowed. 

Heard. Common order pro unced in open 
Court. 

Kvs(jxp 
17.10.2005 

its 

r 

CD P 

E 
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